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THE DEPUIY MINISTER IN THE 
STlUES OF BOue TIO AND! 

CULTURE AND SOCIAL WELFARE 
(SHRI P. . THUNOO ): (a) Y J Sir. 

(b) A t fe..wise list of 25 monumenta 
for incJu ion in th World 

ppended. 

(C) Final decision is awaited. 
tacemeat 

Delhi (Union Territory) 

1. Red Fort, Delhi. 

2. Humayun' Tomb, Delhi. 

. Qutab Minar Delhi 
Goa 

1. Churches and Convents at Goa. 
Oujarat 

1. lixcavated remains at LothaJ. 
Jammu & Kashmir 

1. Martand Temple 
arnat a 

1. Gol Gumbaz at Bijapur 

2. Monuments at Aihole. 

3. MonumeDt at Pattadakal. 

4 . GToup of monuments at Hampi. 
M a.dhya Pradesh 

1. Kbajuraho group of temple . 
Maharasbtra 

1. Caves at Ajanta. 

2. Caves. at E1lora. 

3. lephanta Cave 
4. Cave at KarJa. 

Orissa 

1. SUD T me,le, Konark. 
Rajasthan 

1. Cruttorgarh Fort and monuments, 
Chittorgarh. 

2. Excavated remains at Kalibangan. 
Tamil Nadu 

1. Group of monuments at MahabaJi-
puram. 

2. Briha svara temple, Thanjavur. 
Uttar Pradesh 

1. Agra Port, Agra. 

2. Taj Mahal, Ag~a. 

3. Akbar' Tomb ikandara Agra. 

4. Group of monume:at at Fatehpur 
Sikri. 

5. Itimud ud Daula Tomb, Agra. 

Decline in 'port from Paradip Port 

5146. SHRI CHINT AMANI 
Will the Minister of SHIPPING 
'fRAN PORT be pleased to state: 

JENA: 
o 

(a) whether it is a fact tht the Paradip 
Port in On a i facini a. set back because 
of seriou decline in export; 

(b) jf so, .the year wise export from thi 
Port during the last three years; 

(c) what teps are being ta en to in-
creac;e the 'export from this port; 

(d) whether five cargo berth were to 
be COlt tructed at Paradip Port initially; 

(e) jf so, the total number of cargo 
berth completo;:d during 1982-83; and 

(f) tep eeing taken to complete th 
rest? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SIDPPING & TRANS-
PORT (SHRI Z. R. ANSARI): (a) Yes. 

(b) Export figures for the last 3 ye 
are a follow:-

1979-80-1.92 Million to ones. 

1980-81-1.98 Million tonnes. 

1981-82-1.77 Million tonnes. 

(c) ince Iron Ore j the major com-
modity exp rted from Paradip Port, the 
following teps have been taken to im-
prove export performance:-

(i) e pan ion and modifiCation to the 
iron ore handling plant at Paradip POl'it 
to increa e the annual through-put to 
4 Million tonnes. This project will be 
completed by June, 1983. 

(ii) The draft at ir n. ore b rth ha 
been merea ed to 42 ft. to receive hips 

up to 75,000 Dwr. 



Wr'ttan All wer ARCH 3J 19 3 Written Answers 

ha in-
night 

(iv) n vi of the decline in iron ore 
exportts aD additional facilities being 
pro ided, the MTC and th ini try 

Comme e are being pur ued for 
mor Domin. tion"' of iron ore h'p 
dur' 19 3-

(d) tage I de relopmMt of the Para 'p 
Po per th Port Consultant M/ . 
Ran 1 Palmer and Triton envisaged 
con truction f D gen ral cargo berth 
and ne iron re berth initiaty and the e 
have n completed. 

( ) and (f) Con tmction of econd Gene-
Tal Cargo berth i in progre and i eX-
pe t d, to be completed b December, 
19 3. onstruction of Third General Cargo 
berth is also in progr and i sdleduled 
to b completed by April 1934. Tenders 
for th construction of the Fertilizer berth 
are under finali ation. CompI tion of thi 
brth wilt take 24 month from the date 

mmencemenl. 

ction of und r-bridge at Bbubaue .. 
war Railway ta '00 

5147. SHRI LAKSHMAN MALliCK: 
Will the Mini ter of RAIL WAYS be 
pJeased to state: 

(a) whether Government have a propo-
al for the construction of an under-

bri ge near the north side jgnal I vel of 
Bhn'ba swaT Railway t3Jtion in Orissa; 

() jf so, whether such propo at is 
li ely to be implemented in 1983-8-4; wd 

(c) i not, when it i propo d to be 
im I mented? 

THE MINISTER OF STATE I THE 
lIST Y OF RAILWAYS (SHRI C. K. 

JA F R SHARIEF): No. 

( ) Doe not ad e. 

(c) The propo a1 will be considered a 
and when it j sp n ored by "late Gov-
rnmentj cal Auth rity who have to, 

according to e 'tant rule , are 50 per 
cent uf the co t f over /linder ridge in 
r pIa ement of u level cro s·ing. 
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peci~d Pay to Gov mment mpl e 
who e children are Handicapped 

5149. HRI 

state: 

(a) whether Indian Government have st-
udied the handling y tem and proper 

attention paid toward the welfare of d' • 
abl jhandicapped children abro d, p rti-
cularJy in Ufopean countries; 

(b) whether Government have any pJan . 
to give pecial pay to tho Govern,ment 
employee who e children are handicapped ' 

(c) jf 0 , the details thereof; and 

(d) if not , the rea on therefor? 
TH DEPUTY MINISTER IN THE 

M[ I TRl 0 DUCATIO A 1> 
OCIAL WELFARE (SHRI P. K. THUN·· 

G'o ): (a) No, Sir. 

(b) 0 , Sir. 
(c) Does not arise. 
(d) Government are implementing ev-

era} 'chemes for rehabilitation of handicap . 




